High Court of Jammu and Kashmir at Jammu.

No: |Sl'~'f

Ovrder

Dated: P/J’_/ J"p 18

Sanction is hereby accorded to the additional allotment of funds in favour of the Jollowing
Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges, under various object

heads during the current financial year 2017-18 as per detail given below:-

Rs. In lacs.

S.No. | Name of the court Salary O.E, POL Tele 2071-P&ORB Elect.
. (NPS)
1 Pr. D&S Judge, Srinagar. 45.00 0.20 J— —— — —-
2 Pr. D&S Judge, Bandipora. — 0.20 - 0.10 0.20 -—--
0.21(DW)
3 FPr. D&S Judge, Budgam. 17.00 - ) - - — —
4 Pr. D&S Judge, Barammulla, 12.00 0.10 I — —_ —
S Pr. D&S Judge, Ramban. —- —- —- 0.10 — -
6 Pr. D&S Judge, Kulgam. 4.58 J— — ——- —— -
7 Pr. D&S Judge, Ganderbal. 5.20 - — — - .
8 Pr. D&S Judge, Kathua. e 0.25 J— J— —-
9 Pr. D&S Judge, Leh. 5.48 - — - = —
10 Pr. D&S Judge, Udhampur. 400 | e--- 0.12 ——- 0.033 —
i1 Pr. D&SJudge, Pulwama. - 0.10 0.15 ' ——--
0.15(DW)
12 Pr. D&S Judge, Samba. 3.45 —-- — J— - —
i3 Pr. D&S Judge, Shopian. 2.50 0.20 0.20 - J— -
14 Pr. D&S Judge, Reasi., ‘ - —— - ———- 0.25 e
15 Addl. D&S Judge, Baramulla. 3.00 — - -—- — —
16 Addl. D&S Judge, Srinagar. 6.00
17 Addl. D&S Judge, Udhampur. — 0.15 0.20 ———- —- —-
18 Addl. D&S Judge, Sopore. 2.85 0.30 —
19 Addl. Distt.  Judge(Bank  Cases) | ~—- 0.25 - — - —
Srinagar.
20 Addl. Distt. Judge (Anti-corruption) | 0.30 —- - - -— —
Janunu, 1.75
21 Spl. Judge, Anti-corruption, Sgr. ———- — J— 0.05 . .-
22 Special Judge, Anti-corruption (CBI | 1.90
| | Cases) Srinagar.
23 Ist.. Addl. D&S Judge, Srinagar —— 0.05 —- —- e —
24 Ist, Addl, D&S Judge, Baramulla 3.50 - - —— - -
25 2", Addl. D&S Judge, Srinagar 3.50 - - - e i
26 3. Addl_D&S Judge, Srinagar. 510
27 4™ Addl_D&S Judge, Srinagar - 0.05 - - - i
28 Spl.Mob. Mag. (Tr) Srinagar, e — 0.15 e - e
29 Sub Judge, Pattan. 3.50 —- — - — —
30 C.J.M. Samba. 6.70 0.09(DW) 0.518
31 C.JM. Shopian, 4.50 0.20 0.20 — e e
32 C.J.M. Ramban. s 0.20 0.10 0.10 0.35 P—
33 C.J.M. Srinagar. — J— —— 0.05 —- i
34 C.JM. Kulgam, 3.64 - - - - -
35 C.J.M, Anantnag. 3.21 - - - — —
36 C.J.M. Sopore. 3.50 —- - - - -
37 C.J.M. Bandipora. 3.39 — — —— - ——
38 C.J.M. Budgam. 4.30 - 0.50 - — —
39 CJM, Rajouri, | e 0.10 0.20
440 Sub Judge, Baramulla 5.00 0.10 - - 0.30 -
41 Sub Judge, Bijbehara. 3.70 - - - — i
42 Sub Judge, Ramnagar., 10.00 0.10 - - 0.15 0.40
0.09(DW)
43 Sub Judge, Nowshera. 5.00 0.15 0.05 0.05 ----
Vag | SubJudge, Chudoora, e 0.05 - - - -




Page--2],

S.No. | Name of the court Salary O.E. POL Tele 2071-P&ORB Elect,
,_ (PS)
45 Municipl Magistrate, Srinagar. e 0.25 ———- - 0.30 —
46 Railway Magistrate, Jammu. - —-- 0.05 - . —
47 P& T Magistrate, Jammu, IREX — I T -
48 Spl.Mob.Mag. Bhaderwab., 1.10 - 0.07 - — —
49 Spl.Mob. Mag. Budgam. 1.00 0.05 — —- - —
50 Spl.Mob. Mag. Anantnag. 2.05 - - - —_ -
51 Munsijf'Ramban. —— [o— 0.03 —— —— ———
52 Munsiff, Hiranagar. 1 6.00 0.20 - 0.20 0.50 ‘ —
33 Munsiff, Budhal. ’ 1.74 - j— —- —— .
54 Munsiff, Baramulla, - — 0.30 — — —
55 Munsiff, Mendhar._ 5.00 035
36 Munsiff, Ganderbal. 3.00 - — — — —
57 Munsiff, Buniyar. 1100 - - - - -
58 Munsiff, Pampore. 2.81 . - — - -
59 Muunsiff, Bandipora. 1.00 0.05 - - 0.20 .
60 Munsiff, Gurez. ‘ 1070 - — — - -
61 Mun siff, Sumbal., 6.00 - - - — —
62 Munsiff, Charasharief. - 0.05(DW) J— - 0.37 —
63 Munsiff, Dooru. 3.65 - — - - —
64 Munsiff, Magam. 2.50 0.05 --- — — —
65 Munsiff, Budgam. 1.50 0.05 - — - ——
66 Munsiff, R.S.Pura. 2.28 - e o - -
67 Muusiff, Chadoora. - 0.05 R e - .
68 Munsiff, Dangiwacha. 1.50 0.18(DW) | 0.316
69 Munsiff, Aislmuqam. e 0.20 ’ —- - — ) -
70 Ist. Addl. Munsiff, Srinagar. aem 0.05 - - — —
71 Muunsiff, Kulgam. 110 -— - - - ' -
72 Muunsiff, D.H.Pora. 140 . - - - -~
73 Munsiff, Qazigund. 1.50 - — —— — —
74 Munsiff, Kotranka V 10.00 ' 0.05 e - 0.02 -
75 3 Addl. Munsiff, Srinagar. — 0.05 - - — -
76 Addl. Mob. Mag. _Pantlmchowk [ 0.05 0.25 — — —
77 Addl, Mob. Mag.Bandipora. 0.60
78 Addl. Mob. Mag. Bzerwak. 147 — —- ——— — -
79 Addl._Mob. Mag. Kulgam. 2.83 - - - - -
Misc. Courts.
1 Pr. D&S Judge, Baramulla 1.80 - e - 0.30 -
2 Pr. D&S Judge, Srinagar. 0.26 - - - A \

By Order. N%WM———
ut\Registrar (Acctts) 1717/ / §

D,
No: S8 YIS~ Lf?’?’AC Dated:__! #}/20/8 “’ﬂ
Copy to the:-
1-14 Pr. D&S Judge, Srinagar/Bandipora/Budgamy/Baramulla/Ramban/Kulgany/Ganderbal/Kathua/Lel/
~ Udhampur/Pulwama/Samba/Shopian/Reasi.
15-18 Addl. D&S Judge, Baramulla/Srinagar/Udlhampur/Sopore.
19. Addl. Distt. Judge (Bank Cases) Srinagar.
240. Addl. Distt. Judge, (Anti-corruption) Janunu.
21 Special Judge, Anti-corruption, Srinagar.
22, Special Judge, Anti-corruption (CBI Cases) Srinagar.
23-24  Ist. Addl. D&S Judge, Srinagar/Baramulla.
26. 2" Addl D&S Judge, Srinagar.
27. 3. Addl. Distt. and Sessions Judge, Srinagar.
28. 4" Addi. D&S Judge, Srinagar.
29, Spl.Mob. Magistrate (Tr), Srinagar.
30-35  Sub Judge, Pattan/Baramulla/Bijbeliara/Rammnagar/Nowshera/Clhadoora.
36.-43  C.J.M. Samba/Shopian/Ramban/Srinagar/Kulgam/Anantnag/Sopore/Budgam/Rajouri..




44.
45.
46.
47-49
50-71

72,
73
74-77

78.
79.
80-118

119

Contd....3/-
Municipal Magistrate, Srinagar.
Railway Magistrate, Janunu
Passanger Tax Magistrate, Jammu.
Special Mobile Magistrate, Bhaderwal/Budgan/Anantnag.
Munsiff, Ramban/Hiranagar/Budhal/Baramulla/Mendhar/Ganderbal/Buniyar/Pampore/
Bandipora/Gurez/Sumbal/Charasharief/Dooru/Magan/BudganvR.S. Pura/Chadoora/Dangiwacha/
Aishmuqan/Kulgan/D.H. Pura/Qazigund/Kotranka.. '
Ist, Additional Munsiff, Srinagar.
3", Additional Munsiff, Srinagar.
Addl. Mobile Magistrate Pantlha Chowk/Bandipora/Beerwali/Kulgam.
... For inf. and necessary action. Further all the Presididng Officers are directed to release the pay
arrears of the Staff out of the funds already allotted under head “Salary”.and funds now allotted.
Treasury Officer, Saddar Try. Srinagar.
Treasury Officer, Sub Try Distt. Court complex, Janipur, Jammu.
Treasury Officer, Bandipora/Budgamy/Baramulla/Ramban/Kulgany/Ganderbal/Kathua/Lel/
Udhampur/Pulwama/Samba/Shopian/Reasi/Sopore/Pattan/ Anantnag/Bandipora/Rajouri/Bijbehara/
Ramnagar/Nowshera./Chadoora/Bhaderwal/Hiranagar/Budhal/Mendhar/Buniyar/Pampore/Gurez/
Sumbal/Cliarasharief/Dooru/MaganvR.S.Pura/Dangiwacha/AishimuqanyD. H. Pura/Qazigund/
Beerwali/Kotranka,

Depugy Registrar (Acctts) D’ 11 )&

"
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